Declaration of Assets and Liabilites

Yoar { 2042

|, Vijay Kumar Sinha, son of Late Shri Sharda Raman Singh aged sbout 46 years belonging to Member of Bihar Vidhan Sabha (168, Lakhisarai
constituency) give herein below the detafls of the assets (immovable, movable bank balance etc) of myself. my spouse, and dependants.
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A Details of Movable Assets
[Assels in joint name including I:hemdm'liul joent swnership will also have bo be given)
5L |Description Spomsalsj Dependent |  Dependent Dependent Dependent
Mo, 1. Name: Priti | 2. Name: Priya | 3 Mama: Kanhaiya | 4. Name: Govind
shusmu Devi Bhamwal Bhardwaj Bhardwai Bhardwal
i a5 on 31.03.2012 74,505.00 2.00,000.00 - - - -
(i) [Deposits in Bank, Financial Instiutions and Mon-Banking Financial
Companies. Balanoe as on 31,03.2012
1 Canara Bank, Afe Mo 19301, Kadam Kuan, Paina 1,82 621.00
2 Axis Bank Alc No. 142010100183307, Dek Buunglow Road, 1,59,002.00
3 __Canara Bank, Alc. Mo 3064, G M. Road, Patna 143@ oc
4 SBL Alc. No. 30123908877, Secretariat, Paina
& Canara Bank, A/c. No. 5181, Baddi Himanchal Pradesh g,ggm:
B Canara Bank AIC No 1240 [Lakhizarai) 1,24, 558 00
7 Canara Bank, Afc. No : 40898, G.M. Roed, Palna . 16,734 00
B Canara Bank Afc No_ 19207 Kadam Kuan, Paina 1.64 086.00
ls Canara Bank, #ic. Mo 5187, Baddi, Himanchal Pradesh 16,527 .00 E
10 Axis Bank, Afc. No: 142010100183208, Dak Bunglow Road, Patna 4,B6.932.00
11_Axis Bank, Alfe. No. 142010100236790. Dak Bu Road, Patna - i - - 14,583.00
12 Axis Al No. 142010100243254, Dak Bu Road, Pstna < 1,03,304 14
13 Axis Alc. No: 142010100239783, Dak Bu Roed, Patna - - 1,18.427 25 =
14 Axis Bank, Alc No: 142010100239745, Dak Bunglow Reed, Palna 21,996.72
15 PMBAlc no. 2B7051, Station Roed, Barh, Paina (HUF &l ) 7,007.00 .
16 _Fiuad Deposit with Canasa Bank,
8. 0357401004956 §35.00 - -
b. 0357401004853 3.00 -
©. (357401004954 8438500 -
4 0357401004955 %m -
. 0357401004857 f .00 - -
f. 0357401004858 4,383 00 3 -
g 0357401004960 T I —
h 0357401004959 - 1.78,175.00
B L 0357401006513 - 45 267.00
(i} |Bends, Debentures and Shares in nins
1 _ 12955 Shates of Tribhuwan Dev. 8 Const Pyt Lid, 7995000
— 200 Shares of Power Gnd Lid 20,300 00
3 25 Shares of GMR infra Lid 3,T88.00
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A, Datajls of Movable Assets

{Asseds in joint name Including the of §

ownarship will also heve o be Qiven)

Sl [Descnption Self Spouse(s) Dependant | Dependent Dependen! |  Dependant
Na MName: 1. Name: Prig | 2. Name: Prys | 3 Name: Kanhaiva | 4. Neme: Govind
s Shashila Devi | Bhardwaj Bhardwal Bhardwaj Bhardwal
4 18000 Shares of Shiva Biogenstic Pharmaceuticals Pvi_ Lid, 168,00,000.00 - - - =
5 300 Shares of Nova Iron & Stesl Lid. 3,000.00
& 96 Shares of JSVW Ispat Steel Limited - 2 150.40
7 __ 37 shares of Relianca Power Limiled 4,824.80
8 10500 Shares of AIOCDL 1,05.000.00 -
{8 500 Shares of Tribhuwan Dev. & Const Pyl Lid, 5,000.00
10 150 Shares nf RN 4417.00 B
11_ 150 Shares of ISPAT IND - 15.934.00
12 10000 Share of Shiva ngarmh: Pharmaceuticals Put Lid. - 10,00,000.00 = -
{iv] Glhlrﬁnanmal instrumems, N335, F'nﬂal Savings, LIC Pam i
1__LIC Money Plus 1000000 | 1,00,000,00 5 34 003,00
= -
511538383 - J0.03.1988 - Rs. 1.00.000/- Hs_10,774- 140,062 00 z 2
3 513081236 - 05.01.2003 - Rs 200,000~ Rs 22061/ __220,810.00 - - - -
4 511529977 - 2303.1990 - Rs. 192 000~ Rs. 21326 - 2,88 552 00 - -
5 513083540 - 01.01 2003 - Re. 2,00,000- Rs, 21 790 217,900.00 - -
6 11711889 - zzuam Re. 1,00,000i- Rs. 12 326/- 1.60.236.00 - - =
T S11711950 - 27 03,2000 - Rs. 1,00,000/- Rs. 8,157 - - - 1,18, 041.00 - -
B S11711562 - 22 03,9000 - Rs_ 1,60,000/-_ Rs. 9,810/ 2 : - - 1.27 54700
8 511711993 - 22103.2000 - Rs. 1,00,000- Rs. 83100 - - - 1,08 0:30 60 -
[v} _[Moor Vehicles - “Tavera” (Writlen Down Value) 1.%111
L |Motcr Vehicles - "Tavera” at cost (approx s on 31 12,2012} 10,50,000.00
vi) |Jewellery (give detalls of wiight and value)
1 50 Gms. {approx) Gold Omaments received as gift al the fime of 1.55,000.00
marriage & other occasion (cost nil, estimated market valug)
2 350 Gms (approx) Gold Omaments receved as gifl al the tme of - 10.65,000.00 -
marrigge & other occasion (cost nil, estmated market value)
vii] {Cher aseets, such as values anﬂns intaresis,
1 it with Shiva menm.mb Pt Lid. -
2 Raovolver & Rifle 1738100 - - &
3 Capitsl balance with Shiva Enterprises a5 on 31.03,.2012 - 9563 855.82 =
4__ Capital balance with Shiva inlernatonal ss on 31.03.2012 (== = B5250.00 * *
£ House hoid goods & ariicle (aaprox) = 3,00,000,00
6 DﬂmDa_-puusunnMﬂazmz 14,83,000.00 - AR - -
52 H.lum 1.53,50,646.02 18223772  7.72371.25 211,334 1,42.240.00
Mote:  Value of Bonds / Shares / Debentures as per the tatest market value in Stock Exchange in respect of fistad companies and as per books in the case of non ksted

companies should be given.

Dependant here means a person substantially depandents an te income of the wm.@q
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B. Datails of Immavable Assets

[Node: Propariies in joird ownership "“"'*,_EEE the axtan af joint ownership will siso have o byt st tod]
Dascription A1 Cost) Spouseds)

Depandent | Dependent | Dependan | Depencan
Name: Shughila Devi 1 Neme: | 2. MName: | 3 Namo: | 4 Hame:
Pri Priya Kanhaiya | Govind
- Bhardwaj | Bhardwaj | Bhamwa) | Bhordwaj
Location Fhagra Mo | Khata Mo, Araa An Cost Estimated Al Cosl Estimated MKL
i PlotMe | Mkt Yalisg Valus
(i |Agriculsural Land - Singhchak, Chanan, [ 1300 173 66 Dcmi 1.56.933.00 .60, 000. -
Lakhisaral M.
Agricullural Land [Maranchilal, Mokama 1 Bigha * 5,567,00 3,33, 333 00 B -
ihural Land Jal _ Lakhisaral 486 3 6.5 Demi 12.01.436.00 13,00,000.00 =
Agriculiural Lang Jainagar, Lakhesarai 302 o4 B.875 Do g 12.31,636.00 13.00,000.00 -
il [Mon-Agrcultural Land -
Piat of Land Diatlawad, Puna 35 [4067 SR 4 76,500,080 10,00,000, 00 - - - -
Fiat of Land Ceabiawadi, Purs 35 3633 aft - 4, BO.000.00 10,00, 000.00, -
Plot of Land Bah, Dasl Patra, 32.000.00 3,00,000.00 - - -
(i)  |Commpscial & Kumihras 11786 1.6 Katiha 3,50.580.00 30,00,000.00 . . .
Resiganial Buidding Fatma |Lana
Commercial & Muhiarampur,  Exibition) . 1408 Sh 40,47 BEE.00 55,D0.000.00 = -
Residential Land & Road, Patna
Building
{urrarconstruction)
medcial & Muharampur,  Exibation - |1408 Sk 27 ,54,368.00 50, 00,0000 * - -
Rasiderdial Land & Raad, Patna
Buiding
undercansiruckion )
(V) |Residental & . . - - 1.87,000.00 16.00,000.00
Commencial Housa
Proparty
Razidenlial Flat = - - 4.70.000.00 10,00.000.00 3
(v] _|Commercial Bulding 126dher | 500000000  12,00.000.00 =
L - - 16,000.,00 10.00,000.00 - - = -
fvil  [interest in HUF 2 - 2 -
% shwe e ||ogy o s bagars- 2 ) 8 Dhur 3 5.00,000,00] : : 3 :
20% share of Land Barh ,Dist. Pains. 458 214 14 Haliha . 3,00, 00,00 = - - - .
20°% share of Lang Barh. Disl- Paina 427 1312 i Kartha - 2,00,000.00 . 2 - .
20% share of Land g::n Bazar in Barh, Dist a3 i 15 et - 50,000.00 - -
20% share cfLand | Gulsb Bagh, Bam, Pama | 559 70 28 Kattha G O - : ;
| 20% shave of Land Sahmaura Dist Patna 117 [iF] FHathe | == | 3.00.000.00 - - 3 :
20% share of Land Iﬁ::“"""‘" - 128 129 1 Kattha ! LI : 5 : ; ¥
]
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B, Details of Immovable Assets

Note: Value of Bands / Shares / Debarmures as par the latest market vals in Stack Exchange in respect af laied

WMMammmmmmmmuhm

INots: Properiies in joint awnership inchuding the extent of jint cwnership wil alss hives i be indicatad)
Seif (Al Cost) Spousas) Dependant | Depardent | Dependent | Dependen
W Mame: Shushila Dav 1. Meme; [ 2 Mame: | 3 Mame: | 4 Name
: % At Priya Kanhaiva | Gavind
Bhardwa| | Bhardwaj | Bhardwal Ehardwaj
Lacation #haara No. | Khata Mo, Arsa Al Cost Estimatnd Al Cost Eslimatnd Mal
Piod Mo, t Mk, Valus
Main Foad, Baryamur, - 1.50.000.00 s = =
20% share of Land N B 124 23 7 Katiha
20% share of Lang, | Baiyarmu, Barh Ol 107 03 B Kattha ERSOR R0 3 F
Fiat of Land Patna Bypass Rd. Patna | 872 147 |25 Katiha o o : ;
268,307 z &,00,000.00 = = =
Sharda Place, Barh, 457, 460, .
20% Share of Land i 453, 460 ﬁm 26 Katha
20% Share of Badpur, Mokama, Dist- | In vanous 15 Bigha = 15.00,000.00 = + -
ricutlural Land Patna inled
73,33,707.00  1,84.10,000.00 &1 00 1,94,33,333.00 . -




| give: herein below the details of my Habllities/overdue to public financlal institutions and Govemment dues; -

[Maote: Please give separate details for each items)

S No. Description Mame & address of Bank/Financial Amount outstanding as on 31.03.2012
institution(s) Departmeni{s)
a) (i) Loans from Banks
Salf Canara Bank-Govind Mira Fload Branch, 6,04 90500
Faina
Seif wih spouse| AXIS Bank-Exbhiion Road Branch, Paina 15,06,702.00
{Joint)
HUF PHNE, Stattion Road, Barh, Patna 1/3 of Rs. 11,27,000/~ 3,75,000 approx
(i} _Loans from financial institutions o, e -
(lii) Government dues {Car Loan) Bihar Vidhan Sabha 8.00.000.00
a) Dues to departments dealing with government M.A. .. -
accomodation
b} Dues to departments dealing with supply of water MNA.
) Dues 1o departments dealing with supply of alecinicity MNA.... -
Dues to departments dealing with telephones LA, .
&) Duas to departments dealing with government transport | . MA.... -
{including aircrafts and helicopters)
{b) (i Income Tax including surcharge [Also indicate the| ., fed i 1o Ass ot Voar-2015-43 -

assessment year upto when income tax retum filed. Give also

Parmanant Account Number (FAN]]

PAN-AJHPSE3ISE

(i} Wealth Tax [Also indicate the assessment year ugtawhich| ... MA... -
Wik Taicetnfied) = 0 00 . 1. A 000 L A

i} Sales tax in case of pra business) MR -
NiOerbnabrimee = - = = T —— | N.A. -




4, My education qualifications are as under:
{Give Details of School and Univercity Edugation)
(Mame of School { University and the year in which the course was completed should also be given.)

Examination Ingtitution Year of Passing
1. Matriculation B.SEB. 1983
2. Intermediate Patna University 1985
3. Diploma in Civil Engeering Begusaral Palytechnic College 1588

DEPONENT

VERIFICATION

I.Thlﬁlu_prbmarrtah-wenamd,ﬁnhmbrwﬁyand dadamﬁmhmnwmmhaﬁdavﬂammandmmt:&ehaatufmykmﬂadgamd beliaf, no
part of it is false and nothing material has bean concealed there fram

Varified at .. 42 S o1 4 Thisthe 1T Dayof [Taxzie, 2013 (//:5?-«: o sl é;?f;a
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